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M.P.No. 1455093 dn

O.A 0. T38/86 '
oyl IL5. Sond 13 .
Zh.  J.3. Goote e Applicant
VaIrens
U.D.1. & Drs ik
g.oul. & Grs. I Responcsnis

" Coyame = .

The Hon Die dMr. 3.7. Mukerii. Yioce-Chalrman

vle Mr. J.P. Shamms, Mambeir ()

N
H.Q.I. & Ors. have T3 ied this Feview Apoli Jon '
acainst the Judgement dated j4.11.1891 passad in

QUALNO

'%‘ha‘r;_-- nriginal Aoplicstion has been disposed of

with the ;n;lw Ang divections to the responden

hY

\ “Iny view of the above Aiscussion, w8 gUash
rhe punishment arder dated 76,11, 1883, the am olicant
shalls be restored  to the same position as if ne
munsihment arder was
avplicgnt verding |
shall becoms infr
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for the U.0.I. 2 Ors. argued that there appears prims facie
eryor on the Face of the Judoement jmasmuch as the Tribuonal
has held t}ha't Chief Eﬁqirrésr{ igilarnce P, as he has 'sic_meé
the memo of chaigeshest was . not  the compstent anthority
whereas the competent authority is Efrmrre@:i Chiaf CPwD. The
other point taken by the lesrned counsel is that in view of
the subsequent decision of the Hon~ble Bupreme Court in  the
case of K.vishawsnathan Vs. U.0.1. decided on  8.3.91
remorted in ATC  1991{17) P.941, the effect of the eariier
Judoement Di‘ft H.0.1I. Ys. Mohkd. Ramzan Khan has to be given

. i Nev. u,l”é )
a1l those which have been decided after March3891. By

B

+hic the lesrned counsel argued that in the present case it
was not pecessary  to give a8 copy of the Inuiry OfFficer’s

rerort before passing the pundshment order bw the Disciplinary

Eurhority.

Irr suppork  of the first contention the lssrned

connsel for the aoplicsnt Filed S0 1149 issued by the Ministry

]

of Home Affairs dt. 5.4.19686 by which CCS{CCA) Rules bave
heen amendsd. In the Schedule to the CCS{CCA)) Rules. 1985 in
part 7 “Central Civil Services Calss II under the spriies  in

4\« columm 2 8 4 relating to Ceurt Central E ectrical Enginesr

' dQAA
Sorvice Class 1J and Central Encinsering Service Gsbd II (the

faollowing entries have ser  inserted nemelvy in column 133

331 .Chief Enginesri{vigilance) CPWD and in columniw{iji{ii}.®
ogaver . MVauRsaes they the learned couvnssl Tor the applicant

[ ' .
in the oriminal applicstion produced a govermment publication

- - - i3 3 \'M
in which. st Sr.io.2A3  in column 3 the enlyy remains Enrineer &

“!;;o
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